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Abbreviations of Stations

BAND : Banaswadi
BAW : Chikkabanavara
BNC : Bengaluru Cantonment
BNCE : Bengaluru East
BYPL : Baiyyappanahalli
CSDR : Channasandra
DHL : Devanahalli
HEB : Hebbal
HLE : Heelalige
JT) : Jolarpettai
KDGH : Kodigehalli
KGI : Kengeri
KIM : Krishnarajapuram
KQz : Kolar
KSR : Kranti Veera Sangolli Rayanna
LOGH : Lottegollahalli
MWM : Malleswaram
NMGA : Nelamangala
NYH : Nayandanahalli
RNN : Rajanukunte
SBC : Bengaluru City
WFD : Whitefield
YNK : Yelahanka
YPR : Yeshawantapur
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1.1. Project Background

Bangalore, officially known as Bengaluru, is the capital and the largest city of the Indian state of
Karnataka. It has a population of more than 8 million and a metropolitan population of around 11
million, making it the third most populous city and fifth most populous urban agglomeration in India.
Located in southern India on the Deccan Plateau, at a height of about 3,113 feet (948.48 meters) above
sea level, Bangalore is known for its pleasant climate throughout the year. Its elevation is the highest
among the major cities of India.

Bangalore is widely regarded as the "Silicon Valley of India" (or "IT capital of India") because of its role
as the nation's leading information technology (IT) exporter. Indian technological organizations are
headquartered in the city. A demographically diverse city, Bangalore is the second fastest-growing
major metropolis in India. Recent estimates of the metro economy of its urban area have ranked
Bangalore either the fourth- or fifth-most productive metro area of India. It is home to many
educational and research institutions. Numerous state-owned aerospace and defence organizations
are located in the city. The city also houses the Kannada film industry and is a hub of sporting events.
It was ranked the most livable Indian city with a population of over a million under the Ease of Living
Index 2020.

Transport in Bangalore consists of several intracity commute modes such as Bengaluru Metropolitan
Transport Corporation (BMTC) buses, Namma Metro rail services, taxis and auto rickshaws. At the end
of the 2018-19 financial year, Bangalore had more than 80 lakh vehicles registered in the city, the
most in India after Delhi. Over 55 lakh two-wheelers (motorcycles) and 15 lakh cars together make
up for close to 85 percent of the vehicles?. In 2018, Bangalore was reported to have the second highest
number of two-wheelers in the country®. Bangalore's car density (number of cars for every kilometer
of road), however, was found to be 149 — much lower than other major Indian cities*. App based rental
motorcycles, bicycles and cars are also available for commuting.

The population of Bengaluru has been growing faster. There has been a phenomenal growth in the
population of vehicles as well, especially the two wheelers and four wheelers in this period due to
rising household incomes. In the absence of adequate public transport system, people are using
personalized modes, which is not only leading to congestion on limited road network but also
increasing environmental pollution. An average citizen of Bengaluru spends more than 240 hours stuck
in traffic every year. Such delays result in loss of productivity, reduced air quality, reduced quality of
life, and increased costs for services and goods.

Hence, to overcome the above issue, Rail Infrastructure Development Company (Karnataka) Limited
(K RIDE), with its corporate office at # 8, 1st Floor, Samparka Soudha, Dr. Rajkumar Road, opposite
Orion Mall, Rajajinagar 1st Block, Bengaluru— 560010, was incorporated as a Joint Venture between
Government of Karnataka and Ministry of Railways, is entrusted with the responsibility of execution
of Bengaluru Suburban Railway Project (BSRP), a new Suburban Railway Project envisaging
construction of 4 dedicated rail corridors in a period of 6 years. It will link Bengaluru to its satellite
townships, suburban, surrounding areas and provide a mass rail based rapid transit system.

1 The Hindu. 1 April 2019. Retrieved 15 October2019.

2 Deccan Herald. Retrieved 15 October 2019.

3 The Times of India. Retrieved 17 October2019.

4 Business Today. 25 March 2019. Retrieved 17 October 2019.

Z iDECK

K RIDE



Preparation of EIA Report for Bengaluru Suburban Railway Project | Draft EIA Repor

1026

1.2. Project Corridors
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Figure.1. System Map of the Bengaluru Suburban Railway Project Corridor
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The following are the four corridors. The system map of the Bengaluru Suburban Railway Project
Corridor is shown in Figure 1.

1.2.1. Corridor —1: KSR Bengaluru City to Devanahalli:

Total Length is 41.478 Kms out of which Elevated is 19.220 Km and At-grade is 22.278 Kms. Stations
on Corridor 1 are Fifteen (15) out of which Eight (7) Stations are elevated including one future station
at Srirampura and Seven (8) Stations are At-grade.

1.2.2. Corridor — 2: Baiyyappanahalli Terminal to Chikkabanavara:

Total Length is 24.854 Kms out of which Elevated is 7.728 Kms and At-grade is 17.126 Kms. Stations
on Corridor 2 are Fourteen (14), out of which eleven (11) Stations are At-grade including one future
station at Jalahalli and three (03) Stations are elevated.

1.2.3. Corridor — 3: Kengeri to Whitefield:

Total Length is 35.52 Kms out of which the suburban corridor considered for the present study is only
between Kengeri and KSR Bengaluru — Bengaluru Cantonment. The length of this section between
Kengeri and Bengaluru Cantonment is 18.47 Kms, of which Elevated is 10.400 Kms and At-grade is
8.070 Kms. The stretch of 17.05 Kms (at grade) between Bengaluru Cantonment and Whitefield is
being taken up by SWR for quadrupling. Once this is completed and becomes operational, two lines
of the same shall be utilized for the Suburban services. Stations on Corridor 3 are Fourteen (14) out of
which nine (09) Stations are elevated and five (05) Stations are At-grade including one future station
at RV College. Five (05) stations are in quadrupling section.

1.2.4. Corridor —4: Heelalige to Rajanukunte:

Total Length is 46.154 Kms out of which Elevated is 8.850 Kms, At-grade is 37.304 Kms. Stations on
Corridor-4 are Twenty one (21) out of which Two (2) Stations are elevated and Nineteen (19) Stations
are At-grade including two future stations at Bommasandra and Kaveri Nagar. Yelahanka is an inter-
change station.

1.3. Adverse Impact of the Project.
1.3.1. Land Requirement

In order to minimize private land acquisition and involuntary resettlement, around 50% of the BSRP
alignments are located within the railway /government land along the existing railway line. But, at
certain locations (wherever railway land is not sufficient to accommodate the design) private land
acquisition has been proposed. Corridor wise private land acquisition is presented in below table.

Table 1: Corridor Wise Private Land Acquisition.

Total Total Vacant Built U
Corridors Length Area Land ( Sqm)p
(Km) (Sqm) (Sqm)
Corridor - 1 SBC'YPRI'DLSLGH'YNK' 0 41.4 41.4 48974 42340 6634
. BAW-YPR-LOGH-
Corridor - 2 BYPL (T) 0 25.01 25.01 115713 82166 33547
Corridor -3 KGI-SBC-BNC (WFD) 0 18.47 18.47 83830 43091 40739
S
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Total Total Vacant Built Up
Corridors Length Area Land
HLE-
Corridor -4 BENNIGANAHALLI- 0 46.24 46.24 163055 118793 44262
CSDR-YNK-RNN
Total 131.12 411572 286390 125182
Total Area in Acres 41.16 28.63 12,51

Source: BSRP - Feasibility Report

The above data shows that, the design has been made to keep land requirements to the barest
minimum possible by utilizing the railway land.

1.3.2. Number of Affected Structures

Table No 2 indicates the impact of project on the different types of structures i.e. residential,
commercial, residential cum commercial and other structures. This table also includes the structures
which are both partially and fully affected. It is observed from the table that out of the total 551
structures 371 (67.33%) are residential, 57 (10.34%) commercial, 13 (2.36%) residential cum
commercial and remaining 77 (13.97%) are other structures. 33 (5.99%) CPR’s also affecting. Majorly
the residential structures are affected in all the corridors. A total of 52 structures are affected in
Corridor-1, 339 structures are affected in Corridor-2, 81 structures are affected in Corridor-3 and 79
structures are affected in Corridor 4. Apart from the below stated structures around 111 structures
to be surveyed, which is on hold due to non-cooperation from the dwellers, details are listed in table
3

Table 2: Number of Affected Structures

Partially & fully Percentage
affected
structures
Residential 43 225 47 56 371 67.33
Commercial 4 34 14 5 57 10.34
Resi cum
commercial 1 8 4 0 13 2.36
Other minor
structures 51 10 13 77 13.97
CPRs> 1 21 6 5 33 5.99
Total 52 339 81 79 551 100

Table 3: Census and Socio economic survey pending location.

Corridor

Location Number of likely displaced

houses

1 Near Yesvantpur Railway Station 1 33
2 Krishnadevaraya halt 3 28
3 KSR Railway Station 3 35
4 Belandur Road 4 15
Total 111
5 Includes school, public toilet, temple, mosque, bus stop, govt. offices, community structures etc.
g
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1.3.3. Number of Project Affected Tenants and Employees Households

Apart from the structures affected households 194 tenants and 87 employees would also be affected.
Tenants are found in both titleholder’s and non-titleholders’ buildings. The corridor wise affected
tenants and employees is presented in below table. The number of open land (land only) affected
households would be identified during joint measurement survey and the RAPIC would do the socio-
economic survey during project implementation to update the RAP.

Table 4: Corridor Wise Number of Affected Tenants and Employees Households

Corridor \ Number of Tenants Employees
C1 9 16
C2 124 11
C3 31 27
ca 30 33
Total 194 876

1.3.4. Vulnerable Households

As regards vulnerability among PAHs, there are 186 PAHs belonging to vulnerable category. Out of
these 16 PAHs are women headed households, 68 PAHs are below poverty line, 15 PAHs having
disability and old age persons. Apart from that, 76 and 11 PAHs belong to Scheduled Caste and
Scheduled Tribes respectively (Table 5). Both Scheduled Castes and Scheduled Tribes are considered
as vulnerable group because the Scheduled Castes (SCs) and Scheduled Tribes (STs) falls under the
provisions of Constitution of India and get preferential treatment in the government benefits because
these people are traditionally vulnerable. The vulnerable households do not include the PAHs whose
both house and commercial activities are impacted due to the proposed metro rail project.

Table 5: Corridor Wise Affected Vulnerable Households

Vulnerability Number of Households
‘ C3 Ca ‘ Total HH Percentage
Women Headed 0 11 3 2 16
Household 8.60
Below Poverty 7 47 13 1 68
Line 36.56
Family with 1 12 1 1 15
disability or old
age 8.06
Scheduled 0 70 3 3 76
Castes 40.86
Scheduled 7 3 0 1 11
Tribes 5.91
Total 15 143 20 8 186 100

6 During survey the employer was hesitant to provide the details of the employees.
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1.3.5. Number of Affected Community Property Resources

Corridor wise details of the affected common property resource are listed shown in below table. No
heritage building is affected due to development of BSRP. Majority (63.64%) of the affected CPRs are
religious structures.

Table 6: Corridor Wise Affected CPRs

Description CPRs
C1 \ (o \ Cc3 Cca Total Percentage
School & Collage 0 0 0 0 0 0
Community Toilet 0 1 0 0 1 3.03
Religious centers 1 14 4 2 21 63.64
Hospital 0 1 0 0 1 3.03
Railway Gate,Water 0 5 2 3 10 30.30
Tank,CW,Shed/Building
Total 1 21 6 5 33 100
S
J iDECK

1) |
K RIDE



Preparation of EIA Report for Bengaluru Suburban Railway Project | Draft EIA Report

1031

“Stakeholder Engagement Plan” (SEP) forms a part of preparation of ESIA, in accordance with the
safeguard compliance requirements (ESS-10) of Environmental and Social Framework (ESF), 2018 of
the World Bank. The ESS recognizes the importance of open and transparent engagement between
the KRIDE and project stakeholders as an essential element of good international practices with an
aim to improve the environmental and social sustainability of the project. It enhances project
acceptance and make significant contribution to successful project design and implementation. It
seeks to define a technically and culturally appropriate approach to consultation and disclosure. The
prime objective of SEP is to improve and facilitate decision making and create an atmosphere of
understanding consultation process, that actively involves likely project-affected people and other
stakeholders in a timely manner, so that these groups are provided sufficient opportunity to voice
their opinions and concerns that may influence decisions in Project design. The SEP shall serve
following purposes:

1.4. Stakeholder Engagement Plan

e To understand the stakeholder engagement requirements of Karnataka State and
Government of India (Gol) legislations.

e To provide guidance for stakeholder engagement;

e To identify key stakeholders that are affected, and/or able to influence the Project and its
activities;

e To identify the most effective methods, timings and structures through which to share project
information and to ensure regular, accessible, transparent and appropriate consultation;

e To develop a stakeholder (s) engagement process that provides stakeholders with an
opportunity to proactively participate and influence project planning and design;

e To establish formal grievance/resolution mechanisms;

e To define roles and responsibilities for the implementation of the SEP; and

e To define reporting and monitoring measures to ensure the effectiveness of the SEP and
periodical reviews of the SEP based on findings.

e To make SEP as a useful tool for managing communications between KRIDE and its
stakeholders for the Project.

e Achieve approvals on time.

e Maintain a live stakeholder Management register to support K RIDE — BSRP

1.5. Applicable Legal and Regulatory Framework and World Bank ESF

This SEP takes into account the existing institutional and regulatory framework within the context of
the following Gol and Government of Karnataka legal instruments as well as the Safeguard Compliance
Requirements of Environmental and Social Framework (ESF), 2018 of the World Bank as mentioned
below.

e The Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement Act, 2013

e The Karnataka Industrial Area Development Act (KIADA), 1966

e The Right to Information Act, 2005,

e ESS 10: Stakeholder Engagement and Information Disclosure, ESF 2018, World Bank

In the context of involuntary resettlement, the Right to Fair Compensation and Transparency in Land
Acquisition, Rehabilitation and Resettlement Act, 2013 and the Karnataka Industrial Area
Development Act 1966 maintains the ethos and culture of public participation through social impact
assessment.

J iDECK
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The Right to Information Act, 2005 provides for setting out the practical regime of right to information
for citizens to secure access to information under the control of public authorities, in order to promote
transparency and accountability in the working of every public authority.

The ESS-10, Stakeholder engagement and information disclosure mandates stake holder engagement
is an inclusive process conducted throughout the project life cycle. The World Bank’s Environmental
and Social Framework (ESF)’s Environmental and Social Standards (ESS) 10, “Stakeholder Engagement
and Information Disclosure”, recognizes “the importance of open and transparent engagement
between the Borrower and project stakeholders as an essential element of good international
practice” (World Bank, 2017: 97). Specifically, the requirements set out by ESS10 are the following:

e “Borrowers will engage with stakeholders throughout the project life cycle, commencing such
engagement as early as possible in the project development process and in a timeframe that
enables meaningful consultations with stakeholders on project design. The nature, scope and
frequency of stakeholder engagement will be proportionate to the nature and scale of the
project and its potential risks and impacts.

e The Borrower will maintain and disclose as part of the environmental and social assessment,
a documented record of stakeholder engagement, including a description of the stakeholders
consulted, a summary of the feedback received and a brief explanation of how the feedback
was taken into account, or the reasons why it was not.

1.6. Stakeholder Identification and Analysis for Proposed SEP

Stakeholders include persons or groups directly or indirectly affected by a project, as well as those
who may have interest in a project and/or the ability to influence its outcome, either positively or
negatively. In order to develop an effective SEP, it is necessary to first identify who the stakeholders
are, their groupings and sub- groupings.

Table 7 below identifies the key stakeholder groups that may have interest in this project and/or the
ability to influence its outcome, either positively or negatively. This list of stakeholders is likely to
expand/change in composition as the project moves and since the SEP is a “living document” it will be
updated regularly throughout the project life as appropriate.

Table 7: Stakeholders Group with Interest in BSRP

Types of Stakeholders Description

Government Institution Rail Infrastructure Company (Karnataka) Limited (K RIDE)
Indian Railways, Govt of India

Karnataka State Pollution Control Board (KSPCB)
Karnataka Slum Development Board (KSDB)

Karnataka Industrial Area Development Board (KIADB)
Deputy Commissioner, Bengaluru Urban & Rural Districts
Public Works Department, Govt of Karnataka Bengaluru Urban &
Rural Districts

Police Department, Bengaluru Urban & Rural Districts
Bangalore Development Authority (BDA)

Bruhat Bengaluru Mahanagara Palike (BBMP)

Bengaluru Metropolitan Transport Corporation (BMTC)
Karnataka State Disaster Management Authority
Bangalore Electricity Supply Company Limited (BESCOM)
Bangalore Water Supply and Sewerage Board (BWSSB)
Archaeological Survey of India (ASI)
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Types of Stakeholders Description

Karnataka Tank Conservation and Development Authority (KTCDA)
Lenders AFD and KFW
Community/Associations Project Affected People (PAP)

Inhabitants and trade people in the project affected areas
Residential Welfare Associations in the project influenced area.

NGOs/Trust To be identified
Public & Academic Institutions | To be identified
Print & TV media To be identified

representatives

1.7. Preliminary Stakeholder Consultation

As a part of environmental and social impact assessment, iDeCK'’s team has conducted stakeholder’s
consultation at local level. Relevant stakeholders were consulted and participated during social and
environmental impact assessment. The consultations were conducted between November 2021 and
March 2022. The consultations were based on informal unstructured interviews and meetings with
the people available at project area during baseline surveys. The focus group discussions were
conducted based on the availability of the stakeholders. The objective of this consultation was to
disseminate the project information and ascertain stakeholder’s views on probable environmental
and social impacts that may arise with the implementation of the proposed project.

During consultation variety of views as well as valuable suggestions of public were received which
were very important to develop mitigation measures to address the impacts.

Based on suggestions received, a mitigation plan to reduce the impact of the project was proposed.
The mitigation plan proposed in planning phase of the project will help to reduce the cost and time to
mitigate the impacts. Details on preliminary stakeholder consultations are presented in Appendix -1.
These stakeholder consultations and inputs have been incorporated in the project identification and
design.

Major findings of the preliminary stakeholder consultations on environmental and social issues are
summarised as under:

Major findings of consultation on environmental issues are:
Positive Comments:

e About 64 % of the public participated in FGD’s/ Public interactions are supported the BSRP
project.

e Publics strongly believed that, introduction of suburban rail will facilitate them to access other
parts of the city in safe and shorter time.

e Publics are in the opinion that, Suburban rail will enhance the environmental condition of their
region.

Request/Suggestions:

e Requested for appropriate noise control measures also suggested to not to honk within the
city limit.

e Suggested to provide adequate drainage system along the BSRP corridors to avoid inundation/
water logging during rainy seasons and proper maintenance of the same.

e Demanded for adequate underpasses to cross railway from one side to another side.
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Requested for proper fencing at road junctions to avoid dumping of construction waste and
garbage along the alignment.

Demanded to minimise the tree felling and undertake tree plantation and landscaping along
the railway track to enhance the green cover and to improve aesthetics of the region.
Suggested to complete the construction of suburban rail project quickly within a given time
frame.

Proposed improvement should be limited and to be minimum impact to their land and their
property.

Demanded for appropriate compensation for loss of land property and livelihood.

Major findings of consultation on social issues are:

Positive Comments:

K RIDE

The project will provide better connectivity between the suburban areas of Bengaluru with
the city centers of Bengaluru, which will control the concentration of settlements in the city
centers.

Lower income families can stay in affordable houses in suburban areas of Bengaluru and
commute to the city for their source of livelihood at affordable travel cost, which will have
control on developing new slum settlements also.

Travel time reduces as suburban railway project caters the people from the outskirts of the
city without traffic block. People believe that suburban railway project will enhance the
aesthetic looks of the city, as the migration to city centers would be reduced.

People do not have any problem in surrendering their land and assets if better rates are given
for their affected assets. The proposed suburban railway project would be an efficient and
effective transport facility for the people settled in the outskirts of the city for their day to day
travel. It will also reduce air pollution, save fuel and road accidents.

The proposed suburban railway project will lead to diverse ways of livelihood opportunities
for people also savings on their expenditure on day to day travel. People told that, due to the
high expense on the travel cost and time delay they are completed to stay in city in unhygienic
atmosphere, once the BSRP is operational they can move to the outskirts and travel for their
work.

The BSRP would be a reliable mode of transport with high safety to the vulnerable sections of
the society, hence the mobility of women would be increased. Women in Indian scenario need
to travel along with aged parents (medical purpose) or with minor children, travelling in public
bus will always be difficult for them. They feel that the BSRP will be a more comfortable travel
mode for them.

The suburban railway project will provide more livelihood opportunities for small and
marginal farmers, those who cultivating vegetables, fruits and flowers in the outskirts of the
city, as suburban railway project will provide good access to these people to the market for
their produces.

Few households based small poultry farmers shared their opinion that, the BSRP may give
better opportunities for them also, as there is a high demand for ‘Natti Muttai’ (country hen
egg) in Bangalore city but taking the eggs in buses are always risky.

The women face a lot of difficulties while travelling on public buses. However, they feel that
Suburban railway would be a safe mode of transport for them. The women demanded for
separate coach reserved for them on the train, at least in peak hours and guarded coach in
late evenings and early mornings.
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The business (mainly the developers) groups found to be very enthusiastic because they feel
that the proposed project will bring a lot of business opportunities for them.

Request/Suggestions:

K RIDE

Lack of end to end connectivity is the main issue of the commuters, hence they are forced to
travel by private vehicle. If KRIDE provides sufficient facilities for parking, mainly at the
stations located outside the city would be beneficial for the commuters.

Integration of BMTC with BSRP: BMTC may operate feeder bus services from outskirts
settlements to the nearest BSRP stations on a regular basis, which will make BSRP more
inclusive.

Adequate compensation needs to be provided for Project Affected Families.

Toilet facilities may be provided at all the stations.

Station design must be differently abled people friendly.

The affected households are required to be relocated properly by the KRIDE, if land
acquisition/clearance of slum settlements takes place for the construction of the proposed
Suburban railway project. The relocation sites should be decided in such a place where the
households can have access to existing basic facilities like school, hospital, drinking water,
sanitation, park, local market along with other services. The local government authorities
should be sensitive and has an integrated plan for relocation of the PAHs.

Replacement value and resettlement allowance to be provided for the loss of commercial
units or shops. For fixing the compensation and R&R assistances the compensation and R&R
policy of BMRCL may be adopted in this project also.

The households will lose their commercial as well as residential units, which in turn will have
an effect on income. However, the livelihood opportunity of the PAHs would be very much
dependent on available relocation options. The KRIDE should come up with an integrated plan
for R&R sites, ensuring active participation of PAHs and other stakeholders

The daily wage labourers should get work opportunity during the construction of the project.
The qualified individuals should get employment opportunities during operation of the BSRP
(reservation may be given to the member of the project displaced families). Further, it should
also create an opportunity for the poor and vulnerable (including women headed households,
SC & ST families, etc.,) people to open a shop and small businesses in suburban stations.
Certain people may lose their access to their properties (at certain locations middle portion
of the existing road/access are in the proposed land acquisition area — hence the connectivity
of the road may lose).

People are worried about the stability of the certain old buildings located very close to the
proposed alignment during construction (due to piling or heavy machinery movement),
compensation and resettlement assistances to be done by KRIDE for structural damages, if
any during construction.

The residential squatters demanded for resettlement prior to the commencement of civil
works.

Certain multi storied buildings are getting affected for less than 1 meter width, owners of such
buildings requested to avoid acquisition of their buildings, if not full valuation for the entire
building.

There are declared and non-declared slum settlements in within the corridor of impact of the
project. KSDB is the agency responsible for development of declared slum settlements. While
KRIDE will have to develop strategies for resettling the residents of the undeclared slum
settlement in coordination with KSDB.
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1.8. Purpose and Timing of Proposed Stakeholder Engagement Program

This SEP is designed to establish an effective platform for productive interaction with the potentially
affected parties and others with interest in the implementation outcome of the BSRP. Meaningful
stakeholder engagement throughout the project cycle will:

e Solicit feedback to inform project design, implementation, monitoring and evaluation.
e C(Clarify project objectives, scope and manage expectations.

e Assess and mitigate project environmental and social risks and impacts.

e Enhance project outcomes and benefits.

e Build constituencies and collaboration.

e Disseminate project information/ materials.

e Address project grievances.

Adequate stakeholder consultations will require effective timing and advanced planning. To ensure
information is readily accessible to affected stakeholders, and adequate representation and
participation of the different groups in the process, the KRIDE will adopt strategies and different
methods and techniques based on an assessment of stakeholder needs. The strategies that will be
adopted to conduct stakeholder engagement process are given in Table 8. Methods for stakeholder
engagement are listed in Table 9. The stakeholder engagement program is given in table 10.

Table 8: Stakeholder Engagement Strategies

SI. No Stages Project with Significant Risks and Diverse Stakeholder Issues
e Interviews with stakeholder representative, key
1 Engagement at the project informants and government officials
concept stage e Stakeholder planning forum

o Community liaison officers recruited and accompanying
environmental and social specialists on ESIA studies

e Interviews with stakeholder representatives and key
informants

e Participatory techniques used to consult with focus
groups on impact-specific topics

) Engagement during ESIA studies e Participatory techniques used to consult with
stakeholders most disadvantaged by the project

o Stratified sample interviews

e Public meetings

o Newsletters

e Open houses, in field office and project HQ

e Radio and TV notifications

3 Engagement during construction e Participatory monitoring

and operations e Annual/quarterly targeted consultation, e.g. with
specific stakeholder groups

e Use of internet and other means to disseminate
monitoring data

e Annual/ quarterly stakeholder perception surveys and
follow-up

e Annual/ quarterly stratified sample interviews
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SI. No Stages Project with Significant Risks and Diverse Stakeholder Issues
o Newsletters

e Open houses, in field office and project HQ
e Radio and TV notifications

4 Engagement on new stakeholder e Grievance mechanisms

issues and concerns that may | e Annual/quarterly household questionnaires with

arise project affected people

e Annual/quarterly interviews with key informants and
stakeholder representatives

e Annual stakeholder events and gatherings

Source: Stakeholder Engagement: A Good Practice Handbook for Companies doing Business in Emerging Market, IFC, 2007

Table 9: BSRP Stakeholder Engagement Methods

SI No Engagement Description and use Target audience
Technique
1 Websites e DPR, EIA, SIA, GAP and SEP will be published

on official websites of KRIDE, the AFD &KFW.
. . . L e All stakeholders
e Overview of project, impacts and mitigation,

and project updates through project leaflets,
posters etc.

2 Media e Advance announcements of commencement | e Project affected
announcements of major project activities, project Grievance communities
Redress Mechanism, and other outreach
needs of the project.

3 Information e Advance announcement of commencement e Project affected
Centre and and progress for major project activities. communities
Information
Boards

4 Community e These interactive platforms will be used to e Project affected
/public convey general information on the project stakeholders and
meetings detailed discussions on sub project activity communities

that is planned by the project, project
environmental and social risks and impacts
and mitigation measures and to provide
regular updates on implementation progress
to all stakeholders. Meeting will also enable
stakeholders to express their views, demands,
constraints etc.

5 Correspondence | e Distribute project information to government | ¢ Government officials,
by officials, organizations, agencies, NGOs, CBOs, NGOs, CBOs, Trusts
ph‘one/emall/ Trusts, companies, community/Associations Community/Associations,
written letters -

and Development Partners etc and invite Development  Partners
stakeholders to share their views, concerns, etc.

demands etc.
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SI No Engagement Description and use Target audience
Technique
6 Printed media e This will be used to disseminate and disclose e General public
advertisement project documents(e.g. ESMP, ESCP) intended
for general readers and audience.
7 Distribution of This will be used to convey general e General public
printed public information on the project and to provide
mat.erials: regular updates on its progress to local,
ii\rgrer;tation regional and national stakeholders.
leaflets,
brochures, fact
sheets etc.,
8 Internet/ Digital Use of the official websites of implementing e Project stakeholders and
Media Ministries and Agencies to promote various other interested parties
information and updates on the overall that have access to the
project, impact assessment and impact internet resources.
management process, procurement,
employment opportunities, as well as on
project’s engagement activities with the
public and to invite all stakeholders to share
their views, concerns, demands etc., through
internet resources.
9 One-on-one This will be used to solicit views and opinions | e  Vylnerable individuals,
interviews on project impacts and solutions. NGOs, Trusts
Associations, women
groups, PAPs, etc.,
10 Workshops This channel will be used to: (i) Present e Government
project information to a group of officials/agencies, NGOs,
stakeholders; (ii) Allow the group of Trusts Associations,
stakeholders to provide their views and women groups, PAPs,
opinions; (iii) Use participatory exercises to etc.,
facilitate group discussion brainstorm issues,
analyse information and develop
recommendations and strategies; and (iv)
Recording of responses.
11 Focus group This will be used to facilitate discussion on e Vulnerable, women
meetings specific issues such as gender based violence, groups, etc
disability inclusion, etc., that merit collective
examination with various groups of
stakeholders using Focus Group Meetings.
12 Surveys / Surveys will be used to gather beneficiary e Project beneficiaries
Independent opinions and views about project
evaluations interventions. Civil society could also be
engaged to support citizen feedback surveys
for the project.

Based on the ESIAs of the four corridors, the following groups of stakeholders have been identified.
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Target stakeholders

Information to be disclosed

Tools of engagement &
mode of disclosure

Frequency

Responsibilities

PRE-CONSTRUCTION STAGE (PLANNING AND SURVEY)

People residing in
project area/general
communities

v" Project scope and design details,

design alternatives for impact
minimization

Grievance mechanism process
Community Safety measures during
project implementation

Relocation of Common Property Resources (CRPs)
Damages (cracks, landslides, etc.,) to
assets/structures during construction
(mainly to the buildings located close to
the project site)

Temporary impact to the access to the

v' Consultations,
focus group
discussions

v' Written information
(one pagers/flyers)

v" GRM Helpline number
through display at
project locations.

v' At least twice

v Preliminary screening,

v" Household
socio-economic survey and

level census

consultations towards

preparation of SIA.

K RIDE through, SIA, DPR
and RAP implementation
agency/officers.

KIADB

completion of disbursement of
replacement value for the lost

properties
Karnataka Slum Resettlement of slum dwellers Tri-party meeting (K RIDE, Regular till completion of |KRIDE
Development Board KSDB and Slum Residents) resettlement of slum dwellers.
Land Acquisition Officer, Land acquisition As per Act provisions As per Act provisions, till [KRIDE & KIADB

v' Forest Department

v/ Revenue Department

v State Pollution
Control Board

Project’s induced environmental and social risks;
Impact mitigation and enhancement

measures;

Resettlement and Rehabilitation

assets.
Other Interested Project scope and design details. Face-to-face meetings As per requirement for |KRIDE through, SIA, DPR
Parties (External) — Land acquisition and Compensation process obtaining necessary |and RAP implementation
Government Secondary baseline information on clearances/ permissions. agency/officers
departments environmental and social aspects;

3@
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1_64ﬂof engagement &

Target stakeholders Information to be disclosed Frequency Responsibilities
mode of disclosure
v" Police Department v" Grievance mechanism process
v District v" Gender related issues due to labour inflex
Administration v" Design intervention for physically challenged
people.
IMPLEMENTATION STAGE
People residing inProject | v Project scope and design details, Consultations, FGDs and | v Bi-monthly KRIDE through
area/general v" Contractor establishment details i.e. labour meetings with v' District
communities camps, plants area etc., communities administration
v' Grievance mechanism process GRM Helpline number v' As reported v' Civil works
v" Relocation of CPRs through display at contractor
v" Provisions for assessment of reported damages project locations and on
(cracks, landslides, etc.,) to assets/structures flyers
during construction and payment, if applicable.
Civil works contractor v" Orientation on ESHS provisions; Provisions in v During contract signing KRIDE & Civil works
v" Sexual harassment provisions, Bid/Contract v' Periodic as part of worker’s | contractor
v' Labour related aspects as provided in the documents & also joining
Labour Management Procedures through Pre- bid
conference
Other Interested Parties v" Project information: scope and rationale and E&S Face-to-face meetings As per requirement KRIDE
(Internal) principles Trainings/workshops
v" General Consultant | v*  Training in RPF and RAP requirements and other
v Supervision management plans
Consultants v' Grievance mechanism process
v" Contractors, sub- v" Feedback on consultant/ contractor reports
contractors, service
providers,
suppliers, and their
workers.
o=y
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The K RIDE website (www. kride.in) will be used to disclose project documents, including those on
environmental and social safeguard implementation performance. This will begin with disclosure of
this draft EIA/EMP & draft SIA/RAP. Besides the draft disclosure documents (and the final documents
in future), project brochures and updates will be posted. An easy-to-understand guide to the
terminology used in the environmental and social reports or documents will also be posted on the
website. In addition, the site will provide details about the Grievance Redress Mechanism and contact
details. KRIDE will update and maintain the website regularly.

1.9. Proposed Strategy to Incorporate the Views of Vulnerable

The principle of inclusiveness will guide the stakeholder engagements, particularly with respect to
vulnerable individuals and groups. In cases where vulnerable status may lead to people’s reluctance
or physical incapacity to participate in large-scale community meetings, the project will hold separate
small group discussions with them at an easily accessible venue. This way, the project will reach out
to groups who, under normal circumstances, may be insufficiently represented at general community
gatherings. Some strategies to be adopted to reach out to these groups include:

e |dentify leaders of vulnerable and marginalized groups to reach-out to these groups
e Engage community leaders, CBOs and NGOs working with vulnerable groups
e Organize face-to-face focus group discussions with these populations

1.10. Strategy to Conduct Stakeholder Engagement in Pandemic Context

COVID-19 has become a global issue and declared as pandemic by World Health Organization (WHO).
Over the last two years, the whole world is collectively fighting against this pandemic to keep people
safe. With the intent to contain the spread of COVID-19, Gol announced a nationwide complete
lockdown on 25" March, 2020 and this lockdown continued till 315 May 2020. The pandemic has
affected the country in different ways, with many states implemented border closures, other
movement and social restrictions. Bangalore district lies in the state of Karnataka was also followed
the same guidelines issued by Government of India. The situation is normal today and restrictions are
withdrawn substantially.

The WHO expecting another wave of a variant of COVID 19 in June 2022. During the pandemic
situation, movement and physical interaction would not be possible to conduct face to face interview,
Focus Group Discussions, community meetings on the ground. In such situation, KRIDE may conduct
consultations with various stakeholders using appropriate virtual platforms.

1.11. Resources and Responsibilities for Implementing Planned SEP Activities
1.11.1. Resources and Responsibilities

The Project Implementation Authority (PIA) headed by Managing Director has overall responsibility
for stakeholder consultation and involvement. The proposed staffing complement from the ESIA
management framework is given in Figure 2.
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Managing Director
K RIDE

|

General Manager Civil (L & PC)
(ESMU)

Senior Environmental Expert Special Deputy Commissioner
(EMU) (Head of SMU)

l l

Senior Social Development Expert
(SMu)

l

R&R Officer

Environmental Specialist (2 Nos.)

Figure.2. Organization Structure of PIA’s Environmental & Social Management Unit

1.11.2. Social Management Unit

KRIDE will set up a Social Management Unit (SMU) which shall coordinate with the SLAO KIADB on
land acquisition and undertake the resettlement and rehabilitation activities and stakeholder
consultation and involvement. This SMU would be supported by a RAP Implementation Consultant
(RAPIC). The roles and responsibilities of SMU are given below;

o Updating of RAP based on the revalidation of the census and socio economic survey and on
completion of land acquisition activities.

e Implementation of R&R activities of BSRP;
e Lland acquisition and R&R activities in the field;
e Ensure availability of budget for R&R activities;

e Liaison with SLAO , KIADB and district administration for support for land acquisition and
implementation of R&R;

e Monitor land acquisition and progress of R&R implementation;

e Develop and implement a public consultation program and communication strategy for
disclosure of RAP;

e Liaison with district administration for government’s income generation and development
programs for the PAPs;
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e Monitor physical and financial progress on land acquisition and R&R activities;

e Provide support for the affected persons on problems arising out of LA/ property acquisition

Special Deputy Commissioner would be the administrative head of the SMU. A Senior Social
Development Expert (Sr.SDE) with educational background of post-graduation in Social Work or
Sociology will be appointed in SMU as full time by KRIDE to assist Special Deputy Commissioner. A
Resettlement and Rehabilitation Officer (RRO) with background of social science would be appointed
(full time) in this SMU to supervise and monitor overall activities of resettlement implementation and
consultation with project affected people and other stakeholder and he/she will report day to day
progress to Sr.SDE. A civil engineer with a background of building valuation would be appointed to
verify and approve the valuation of the non-titleholder, which would be prepared by the RAPIC. The
KRIDE may hire more professionals if necessary during project implementation to support the Sr.SDE.
The flow chart of organization setup for SMU is shown in Figure-3.

The duties of Sr. Social Development Expert will involve but are not limited to:

e Reporting to Special Deputy Commissioner (SDC);
e Support the special DC to management of Social Management Unit;
e Management all community/field related tasks in the field office;

e Review of community development plan based on mitigation proposed in RAP in coordination
with RAPIC;

e Implement community engagement strategy and oversee all community liaison related
matters;

e Manage the grievance mechanism set up for the project affected areas;
e Qversee implementation and monitoring of RAP;

e Establish a monitoring and evaluation plan and other tools established such as the grievance
register, commitment register and consultation register;

e Provide reports to General Manager for onward submittal to Managing Director, K RIDE and
AFD & KfW.

The duties of R&R Officer will involve but are not limited to:

e Reporting to Sr. Social Development Officer;
e Supervise and monitor overall activities of RAP & SEP;
e Perform community engagement;

e Provide liaison between community development programme measures and implementing
partner-agency, if any;

e Manage arising community matters;
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e Perform monitoring and evaluation to track progress of implementation of mitigation
measures and assess if progress and performance of mitigation actions being undertaken by
the K RIDE to ensure objectives are met. Liaise with appropriate K RIDE personnel to ensure
that grievances are tracked, reported and responded accordingly as necessary.

The duties of the Civil Engineer will involve but are not limited to:

e Verify the structure valuation prepared by the RAPIC;

e Guide and provide technical assistance to the structure affected PAPs on re-establishing the
affected buildings utilising the salvaged materials.

e Support the Special DC to address the grievance of the structure affected PAPs.

The implementation activities will be scheduled as per the overall project implementation and
included in individual RAPs for each section. All activities related to the land acquisition and
resettlement will be planned to ensure that compensation is paid prior to displacement and
commencement of civil works. Public consultation, internal monitoring and grievance redress will be
undertaken intermittently throughout the project duration.

Managing Director

K-RIDE
G M : Civil (L&PC BARIC
encre i a:agfeésa’a ( ) Staff Positions
(Head 0 ) Team Leader -1
l Gender Development Expert -1
L. . Special Deputy Commissioner R&R Expert - One for each corridor
el Enginess ¢ (Head of SMU) === Civil Engineer - One for each corridor
Filed Supervisor - Three for each corridor
l CMIS Expert -1
Senior Social Development Expert Data Entry Operator - One for each
(SMu) corridor
| | Other administraive staff - As required
R&R Officer

Other administrative staff

Figure.3.0rganisation Setup of Social Management Unit
1.11.3. Environmental Management Unit

KRIDE will set up an Environmental Management Unit (EMU) which shall look after the monitoring and
implementation of the environmental mitigation measures in the EMP and address the grievances of
environmental and social issues of the project and ensure compliances with World Bank Frameworks,
guidance note, General EHS guidelines and Railway specific EHS Guidelines and GlIPs and applicable
State and National laws.

Senior Environmental Expert (Sr.EE) of EMU reports to General Manager Civil (L&PC) (ESMU) who is
responsible for management of environmental and social issues of the project. Sr. Environmental
Expert of EMU will be assisted by Environmental Specialist (2 nos), who shall be responsible to look
after all the environment issues related to the project during the project preparation, implementation
and operation periods. Environmental and Social Management Unit will be supported by the technical
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and field staffs for the project implementation with the assistance of the Environmental Specialist of
Design Consultant & Contractor. Organisation structure of EMU is presented in Figure 4.

It is envisaged that the Environmental Management Unit will be responsible for:

e Ensuring approvals/permission/NOC obtained from regulatory bodies/authorities for various
components at different project stages

e Monitoring implementation of the EMP measures in consonance with the timeline for the
project as per the approved budget;

e Maintaining interaction with the stakeholders, public and various statutory authorities
pertaining to environment, land acquisition, rehabilitation and resettlement of K RIDE
project;

e Interacting regularly with the Environmental Expert of Design Consultant & Contractor on
the status of the environmental mitigation and enhancement measures;

e Inspecting project site on regular basis to monitor the mitigation measures being
implemented by the Contractor;

e Document and disseminate good practices, minimize and resolve bottlenecks during the
implementation of EMP.

Managing Director
K RIDE

l

General Manager Civil (L & PC)
(ESMU)

Senior Environmental Expert
(EMU)

Environmental Specialist Environmental Specialist
(EMP Implementation) (Health & Safety)

Figure.4.0Organisation Setup of Environmental Management Unit
Responsibility of Senior Environmental Expert:

He is familiar with the Indian environmental legislation, environmental monitoring, EMP
implementation aspects etc. The Environmental specialist shall oversee day to day implementation of
the environmental management plans pertaining to the construction contract for various BSRP
Corridors and is also responsible for monitoring reports to World Bank. Additional recruitment if
needed will be undertaken as necessary on contract basis. He will be responsible for obtaining
regulatory clearances. He will coordinate with PIA to conduct necessary training program for the
workers, engineers and office staffs. Briefing the Contractor about the requirements of the
Environmental Specification and/ or EMP, as applicable, advising the Engineer about the
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interpretation, implementation and enforcement of the Environmental Specification and other
related environmental matters, monitoring and reporting on the performance of the
contractor/project in terms of environmental compliance with the EMP to the GM (L&PC) and MD
KRIDE and KfW & AFD and providing technical advice relating to environmental issues are also the
responsibility of the Senior Environmental Expert.

Responsibility of Environmental Specialist (EMP Implementation);
The main duties of the Environmental Specialists will include:

e Collection and dissemination of relevant environmental documents including amendments
to environmental protection acts issued by the Government and various agencies such as
the World Bank and other organisations.

e Co-ordination with non-government organisations (NGOs), community groups, government
departments, etc. on environmental issues and obtaining the necessary clearances from the
regulatory authorities.

e Monitoring the environmental aspects of the project during construction to ensure that the
environmental requirements of the contract and the mitigation measures proposed in the
EMP are implemented.

e Development of guidelines or a code of good practice on low-cost environmental measures
that can be implemented in the railway construction and maintenance programs for the PIA.

e Development of environmental training activities for contractors and supervisory
consultants staff.

e Assistance to local governments in the restoration of the environmentally degraded portions
of any existing Right-of-Way, which may revert to their control due to the construction of
realignments.

e Promotion of the policies adopted for the development of aesthetics of stations, depots &
along rail alignments.

e Coordinating with the EO of PIA and report to GM (L&PC) on all matters related to
implementation of the Environmental Management Plan.

e Laison with institutional stakeholders such as Forest Dept., Pollution Control board, Ground
Water Dept., Urban Local Body, Lake Authority etc., for approvals and smooth
implementation of Environmental Management Plan.

e Issuing completion certificate for constructed railway works (Stations, Deports & suburban
Railway alignments) for payment.

Responsibility of Environmental Specialist (Health & Safety);
The main duties of the Environmental Specialists will include:

e Collection and dissemination of relevant health and safety documents issued by the Ministry
of Railways and other funding agencies such as the World Bank, KfW and other

organisations.
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e (Co-ordination with non-government organisations (NGOs), community groups, government
departments, etc. on environmental health and safety issues and addressing suitable
manner.

e Advising the Engineer and preparing the environmental health and safety inputs for the
monthly progress report.

o Development of guidelines or a code of good practice on low-cost environmental health and
safety measures that can be implemented in the railway construction and maintenance
programs for the PIA.

e Development of environmental training activities for contractors and supervisory
consultants staff.

e Assistance to local governments in the restoration of the environmentally degraded portions
of any existing Right-of-Way, which may revert to their control due to the construction of
realignments.

e Assistance with the rail safety components (Stations, Deports & suburban Railway
alignments).

e Ensuring and reporting of construction health and safety, labour health and safety and
community health and safety as per WB’s Environmental Health and Safety guidelines at
railway construction site, stations, depots, sub-stations and project associated facilities such
as batching mix plant, disposal sites, etc.,

1.12. Budget

Funding for the SEP implementation will be included as part of project cost, and this will be financed
by KRIDE. The project allocates an annual budget of INR 44 Lakh for stakeholder engagement activities
in the initial phase of the project. This includes the cost of printing, documentation, advertisement,
venue, transportation, refreshment and other miscellaneous. Stakeholder engagement budget will
increase gradually commensurate with project development. Breakup of the budget is given in below
table.

Table 11: Cost for SEP

SI No Description Amount (INR)
1 Cost for two consultations covering priority corridors 10,00,000.00
2 Cost for two consultations covering nonpriority corridors 10,00,000.00
3 Consultations at community level 20,00,000.00
4 Miscellaneous @ 10% of the total cost 4,00,000.00
Total 44,00,000.00

1.13. Grievance Redressal Mechanism
1.13.1. Need for a Grievance Redress Mechanism

GRM is a key tool through which local communities and other stakeholders exercise their voice. They
are a way to mitigate, manage, and resolve potential or realized negative impacts, and to ensure that
the project proponent (KRIDE) meet their obligations in terms of international human rights law. GRM
enables project proponent to learn about and resolve concerns related environmental and social
aspects including implementation of mitigation measures, ensuring workers and community health
and safety, payment of compensation, resettlement and rehabilitation, restoration of loss of
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livelihood activities, assistance to the vulnerable people, replacement of common property resources,
etc., as stated in the Environmental Management Plan (EMP) & Resettlement Action Plan (RAP) before
they escalate. GRMs should permit a peaceful and timely resolution of problems, assuring
stakeholders that their concerns have been heard and that the institutionalized mechanism will yield
a fair and impartial outcome.

1.13.2. Grievance Redressal Mechanism in the BSRP Project

The land acquisition for the project is being done by the special land acquisition officer, Karnataka
Industrial Areas Development Board (KIADB), Bangalore as per the KIADB Act. KIADB act as Competent
Authority in addressing land and property ownership issues. All grievances related environmental and
social issues (implementation of EMP measures & compensation for land and resettlement assistance)
will be addressed by the General Manager (Land & Project Co-ordination), KRIDE. Grievances received
at the corporate office of KRIDE, will be sorted according to subject matter and will be informed the
respective offices/agencies to resolve it.

Grievance redress will be carried out at two levels: namely first level and the appellate level.
Grievances of affected persons will be first brought to the attention of KRIDE (through contractor,
Environmental and social field officers of KRIDE, Environmental monitoring consultant, Resettlement
Plan implementation Consultant, etc) and land acquisition office, KIADB. At this level, the time taken
to address a matter may vary from 15 days to one month, depending on the matter. Land related
cases take longer than one week as it may require providing legal documents, change of alignment or
dropping the properties from acquisition etc. All these matters require consultation with planning and
design section, before a decision can be reached, thus the process can extend upto a month.

In cases where the affected person is not satisfied with the decision of the land acquisition office or
the field level office / corporate office of the KRIDE, the person can approach the Grievance Redress
Committee (GRC). The GRC will convene within 15 days of receiving the matter. The grievance redress
process is given in Figure 5. The composition of the GRC is:

Director (Projects and Planning), Chairman
General Manager (L & PC) Convener
General Manager (F & A) Member
Chief Public Relations Officer Member
Chief Engineer of concerned Reach Member
Tahsildar Member
Community Representative (PAP - Male) Member
Community Representative (PAP — Female) Member
Team Leader of Resettlement Plan Implementation Consultant Member
Team Leader of Environmental Monitoring Consultant Member
S
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Aggrieved Person

_ K RIDE Site/PIU
First Level .
office
l KIADB - CA for LA
Grievance Not Redressed
Second Level GRC
Grievance Not Redressed

Grievance Not Redressed

JUDICIARY

Figure.5.Grievance Redress Process

The main responsibilities of the GRC are:

e to provide support to affected persons on problems arising out of eligibility provided
entitlements compensation and assistance provided;

e torecord the grievance of the disadvantage community & PAPs and resolve them within the
stipulated time frame;

e to report to the aggrieved parties about the development regarding their grievances and
decision of KRIDE;

e address problems and complaints arising out of land acquisition and relocation of utilities;

Registration of Grievances

Grievances can be submitted as the written application in English or Kannada at the KRIDE field office,
corporate office, or land acquisition officer. Careful documentation of the name of the complainant,
date of receipt of the complaint, address/contact details of the person, location of the problem area,
and how the problem was resolved will be undertaken. The Project Management Unit (PMU), KRIDE
will have the overall responsibility for timely grievance redress on environmental & social safeguards
issues and for registration of grievances, related disclosure, and communication with the aggrieved
party. The aggrieved person also has the option of opting for judicial review/intervention by the courts
at any point in time.

The project may be established a grievance redressal cell at PMU headed by a Public Relation Officer
solely responsible for handling the grievance of the people. The team will be responsible for directing
the aggrieved person to the concerned official through appropriate mode of communication. On
receiving any complaints, a uniqgue number may be generated (MIS based) which will be the reference
number for the caller, and s/he can trace the progress of his/her grievance / query through that
number. Any complaint lodged will be addressed within 15 days of receiving the complaint. The system
may have escalation matrix, i.e. if the grievance / query remains unattended or there is no response
from the concern officer for a specified period of time than the system will escalate the grievance /
guery to the next level and the notification will be sent to the Public Relation officer and the petitioner.
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The project will also commit itself to proactive disclosure and sharing of information with the key
stakeholders, including the communities/beneficiaries. The environmental monitoring and
resettlement plan implementation consultants (would be appointed by KRIDE) staff will be responsible
for assisting illiterate community members and other stakeholders in registering their grievances.

1.13.3. Process Flow of Grievance Redressal Mechanism
The grievance redress mechanism will be planned around the following process flow.

Step 1: Grievance is received by the redressal officer at field level or PMU and the officer will enter
the details of the complainant.

Step 2: A confirmation will be sent through auto generated SMS, with a reference number to the
person on receipt of the complaint.

Step 3: Once the complaint is registered, the concerned officer/consultants will receive an SMS
notification, with a deadline of 15 days to resolve the grievance. The public relation officer will monitor
the complaint status by option of choosing the following actions:

a) View (Complaint will be viewed)

b) Action (what are the actions that have been taken to resolve the complaint)
c) Assign/forward (the action will be forwarded)

d) Resolve (The Problem is solved in the stipulated timeperiod)

e) Escalate (The complaint will be escalated to the appropriate authority)

Step 4 - Taking Action: A window of 15 days will be provided to the field level officers of
KRIDE/consultant/Contractors site representative concerned to resolve the issue and submit their
responses. In case of non-response, SMS alert will be issued to remind the officers about the action
pending.

Step 5 - Resolving the grievance: Once the grievance is addressed and updated information is placed
in the software, the grievance is labelled as resolved. An SMS will be accordingly issued to the
complainant. If any grievance is not resolved within 15 days an SMS alert will be issued to the Public
Relation Officer, PMU and the concerned officer will take appropriate action (elevate the same for the
consideration of GRC) to solve the grievance.

Meetings and decision-making process of the committee: It is suggested that grievance committee
shall meet regularly (at least twice in a month) on a pre-fixed date. The committee will fix
responsibilities to implement the decisions of the committee. This will not only help proper
assessment of the situation but also in suggesting corrective measures at the field level itself. The
committee shall deliver its decision within seven days of the sitting.

1.13.4. Functions of GRC
Field Level Complaint Handling System

The complaints received from community members and other stakeholders of any concerns or
complaints, or grievances should be taken up in the grievance redressal process. The concerned officer
should maintain a register of all petitions received with details of date of receipt of the petition, the
date of hearing, if any, date when it was considered by the committee, along with nature of
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complaint/concern, action taken, and date of communication sent to petitioner. Communication in
writing should be sent to the aggrieved person about the date, time and venue of the GRC sitting and
make it known that s/he is entitled for personal hearing and that representation through the proxy
will not be entertained. Communication will also be sent through Environmental & Resettlement Plan
Implementation Consultants so as to ensure that the petitioner is informed about the date of GRC
sitting.

Copies of petitions received 1-week prior to the committee’s sitting should be sent to the Chairman
and the member along with an explanatory note from appropriate authority and/or environmental
and resettlement plan implementation consultants, as the case may be, to enable the Chairman and
member to scrutinize the petitions in detail. Petitions received during the week of the committee’s
sitting, shall be taken up during the sitting and resolved.

Response Time

The GRC will hear grievances once in 15 days. The GRC will inform the complainant of their decision
within three days of the hearing of the grievance.

There is no cost involved in approaching the project authorities or the GRC in registering grievances.
The grievance redress mechanism is accessible to not only the affected persons, but the community
as a whole.

Detail address of Grievance Redressal Officer is given below.

Rail Infrastructure Development Company (Karnataka) Ltd.,
“Samparka Soudha”, 1st Floor, (Opp. Orion Mall),

Dr. Rajkumar Road, Rajajinagar 1st Block,

Bengaluru —560 010,

Karnataka.

E-mail:

Toll Free No.:

1.13.5. GRM during Covid-19 & Omicron Pandemic Situation

Covid-19 and Omicron pandemic has severely affected the global economy from the year 2020
onwards. Many countries imposed lockdown to regulate the spreading of the virus to its people. Still
the situation is grim where many countries are fighting against it. Recently World Health Organisation
has cautioned the world on increasing cases in European and Central Asia countries. Again, spreading
of Covid-19 or Omicron viruses cannot be ruled out in India. In such cases, if lockdown imposed by
State Govt., project authority should come up with mechanism to receive the grievances in online and
address the same through either telephone discussions or virtual meetings.

1.14. Monitoring and Evaluation

Monitoring stakeholder engagement process is new to the project. A process of establishing
monitoring criteria is an initial phase of development. The results to be analysed will provide
background for planning better initiatives for the operation, closure and rehabilitation project stage.
The following SEP activities require monitoring and evaluation from assigned personnel and team in
the project:

e Implementation of BSRP stakeholder engagement strategy that includes activities to be
carried out in different phases of the project.
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e Implementation of Grievance Mechanism as part of SEP which includes dissemination of
Grievance Mechanism, grievance logging and tracking, action taken, effectiveness of
grievance management, confidentiality of the grievance raised, and number of grievances
solved. A sample of stakeholder log is attached at Appendix-2.

e Evaluation of SEP implementation will be carried out at least annually. Evaluation is essential
to provide feedback to improve Project SEP and enhance Project- stakeholder’s relationship.

1.15. Reporting

Monthly Reports: The Public Relation Officer will prepare brief monthly reports on stakeholder
engagement activities for the Managing Director, KRIDE, which includes:

e Activities conducted during each month;

e Public outreach activities (meetings with stakeholders and newsletters);
e Entries to the grievance register;

e Entries to the commitment and concerns register;

e Number of visits to the information centre;

e Progress on other social development activities

e Plans for the next month and longer term plans.

Monthly, quarterly and semi-annual reports will be used to develop annual reports reviewed by senior
managers of PIA. These reports will be shared with AFD & KfW.

Annual Reports: The office of the Project Director will compile a report summarizing SEP result on an
annual basis. The report will provide summary of all public consultation issues, grievances and
resolutions. The report will provide a summary of relevant public consultation findings from informal
meetings held at community level. These evaluation reports should be presented to the concerned
senior officer of KRIDE. The evaluation report should be published to a wider audience in a transparent
way through public domain documents and websites such KRIDE’s website, annual report,
newsletters, articles, local media and other outreach tools.

A yearly evaluation should be conducted by an independent consultant/agency using a perception
survey, which uses that same set of questions over time to achieve continuity. The first survey to
assess stakeholder perceptions should be conducted before commencement of major construction
work to provide a baseline for community perceptions.
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Appendices
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Appendix 1: Minutes of the Stakeholder Consultations

S No Stakeholders Stakein the project | Date of the | Venue of the | Number of | Points Suggestiong/Opinion of the participants
consultation | consultation participants | Discussed
/discussion
1 Karnataka Slum | Certain declared and | 17.3.22 At the office of the | 3 Theresettlement | ¢ Commissioner KSDB has suggested to
Development Board undgclared .slums are Commissioner, of the residents have a joint meeting with the KSDB, K
fa_IImg in the Karnataka Slum of the Mr. RIDE officials and elected
alignment. Development Board, Jayaram Colony, .
Development of the Bangalore Mathikere representatives of the slum located
declared  dum  in constituency (Malleswaram
Karnataka is in the Constituency)
scope of the Karnataka
Slum  Development
Board.
2 Specia Land | Land acquisition for | 25.3.22 Office of the Specid | 2 Land acquisition | e The land acquisition is being done as
ﬁcqu;i\tllon| (gffsiic'eg\ll ghe Fng}?f,tA\[i)E being I(_)fa?d AEqUiit;En Znsdb ¢ of per the Karnataka Industrial Area
an a naustri one as per 1Cer, arn. a |soursement O
Area Development | the KI)—(D Act 1966? Industrial Area compensation Development A.Ct (KIADA), 1966 ar.wd
Board, Zondl Office Development Board, and the compensation and R&R benefits
Zonal Office Resettlement will be estimated as per the RFCTLARR
and Act 2013. In response to the question
Rehabilitation about the resettlement assistance for
assistances non-tilted holder, he has stated that
the same to be paid by K RIDE, based
on the entitlement matrix of the
project
3 Residential and | Physical and | 17.3.22 Mohan Nagar 9 Compensation e All are welcomed the project at the
Residential cum | economical displaced and R&R same time they are concerned about
comme_rual owners | Families activities the compensation packages, they
of Corridor 2 e
suggested for the prevailing market
rate for the affected land and building.
The tenants of the buildings requested
for sufficient advance notice to find out
a suitable location to shift their
o=y
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S No

Stakeholders

Stake in the project

Date of the
consultation
/discussion

035

consultation

Number of
participants

Points
Discussed

Suggestions/Opinion of the participants

activities. The PAPs requested to
maintain transparency in acquisition
procedures and fixing of
compensation.

Residential owners of
declared Sl um

Physical
Families

Displaced

18.3.22

Mr. Jayaram Colony,
Mathikare, Corridor 2

12

R&R activities

e There are two different opinions on
relocating from this location to another
site. Certain people are ready to
relocate if they get ‘Patta land’ (legal
ownership) for at least the same area
of which they presently enjoying in the
current  location. Few  people
suggested that the resettlement site
should be near to the existing location.

Residential owners of
undeclared Slum

Physical
Families

Displaced

25.3.22

Nayandahalli, Near
Railway Gate,
Vinayaka Extension,
corridor 3

14

R&R activities

e The people at this location did not
cooperate with the social survey. They
stated that without a proper plan for
rehabilitation they will not cooperate
with the survey. Consultation is in
progress with the affected community
as well as with the community leaders.

Displaced Employees
of commercia
building

Loss of livelihood

14.3.22

Y elahanka (Near
Railway Station)

Loss
livelihood
assistance

of

e last 20 years they are working as
power looms operators, and they are
earning around Rs. 3000 per week.
Once they get displaced from the
existing job it would be difficult for
them to get a job in a new place, as it is
not clear that the same owner would
continue the business after the
demolition of the structure. Even if he
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S No

Stakeholders

Stake in the project

Date of the
consultation
/discussion

A0S0

consultation

Number of
participants

Points
Discussed

Suggestions/Opinion of the participants

is interested to reestablish the same at
new place it may take some time.
Hence, they demanded for some
resettlement assistances for the period
actual job loss

Residential and
Residential cum
commercia owners.

Physical and
economical displaced
Families

14.3.22

Y elahanka (Near
Railway Station)

Compensation
and
activities

R&R

e All are welcomed the project at the
same time they are concerned about
the displacement from their houses.
They have requested to limit the
project implementation in the land
owned by the railway. If it is necessary
to acquire their land sufficient
compensation and  resettlement
assistances to be provided. They will
lose both their houses as well as the
source of income.

Displaced
Residential Tenants.

Affected Families

15.3.22

Mahadevapura

Relocation
new houses

to

e They are worried on getting the
deposited amount (advance paid to the
owner) back and another suitable
house within this rent at nearby areas,
as their children are studying in nearby
schools also their source of livelihood
activities are nearby. They requested
for sufficient advance notice and
assistance to transport their household
item to new location

Displaced aged
Residential Owner

Physical and
economical  (income
for rent) displaced

vulnerable household

15.3.22

Mahadevapura

Compensation
and
Resettlement

e Aresident for the area is staying in his
own house for last 23 years. He is
around 63 aged old. He is staying in the
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S No

Stakeholders

Stake in the project

Date of the
consultation
/discussion

A OST

consultation

Number of
participants

Points
Discussed

Suggestions/Opinion of the participants

and
Rehabilitation

ground floor house of a G+1 building,
and he has rented out the 1st floor
houses. He is a retired employee of a
private firm, his sole source of
livelihood is income from the rented
buildings, which is around
Rs.15000/month. He and his spouse
are staying in the house, they don’t
have children and other family
members to take care of them. He has
demanded that; he must get an
alternate house and good
compensation for his land and building
(preferably as per the Bangalore Metro
Rail ~ Corporation’s  compensation
package)

10

Community members
(Random survey and

face to
discussion)

face

Probable commuters
of BSRP
(beneficiaries)

20. 03.2022
to 8.04.2022

At the proposed
station locations

1000

Various aspects
on BSRP and
public transport

e The project will provide better
connectivity between the suburban
areas of Bengaluru with the city
centers of Bengaluru, which will
control the  concentration of
settlements in the city centers.

e Lower income families can stay in
affordable houses in suburban areas of
Bengaluru and commute to the city for
their source of livelihood at affordable
travel cost, which will have control on
developing new slum settlements also.

reduces as suburban

railway project caters the people from

e Travel time
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Sl No Stakeholders Stakein theproject | Date of the Ve1:ﬂ5° the | Number of | Points Suggestions/Opinion of the participants
consultation | consultation participants | Discussed
/discussion

the outskirts of the city without traffic
block. People believe that suburban
railway project will enhance the
aesthetic looks of the city, as the
migration to city centers would be
reduced.

e People do not have any problem in
surrendering their land and assets if
better rates are given for their affected
assets. The proposed suburban railway
project would be an efficient and
effective transport facility for the
people settled in the outskirts of the
city for their day to day travel. It will
also reduce air pollution, save fuel and
road accidents.

e The proposed suburban railway project
will lead to diverse ways of livelihood
opportunities for people also savings
on their expenditure on day to day
travel. People told that, due to the high
expense on the travel cost and time
delay they are compelled to stay in city
in unhygienic atmosphere, once the
BSRP is operational they can move to
the outskirts and travel for their work.

e The BSRP would be a reliable mode of
transport with high safety to the
vulnerable sections of the society,
hence the mobility of women would be
increased. Women in Indian scenario
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Sl No Stakeholders Stakein theproject | Date of the Ve1:ﬂ59 the | Number of | Points Suggestions/Opinion of the participants
consultation | consultation participants | Discussed
/discussion

need to travel along with aged parents
(medical purpose) or with minor
children, travelling in public bus will
always be difficult for them. They feel
that the BSRP will be a more
comfortable travel mode for them.

e The suburban railway project will
provide more livelihood opportunities
for small and marginal farmers, those
who cultivating vegetables, fruits and
flowers in the outskirts of the city, as
suburban railway project will provide
good access to these people to the
market for their produces.

e Few households based small poultry
farmers shared their opinion that, the
BSRP may give better opportunities for
them also, as there is a high demand
for ‘Natti Motte’ (country eggs) in
Bangalore city but taking the eggs in
buses are always risky.

e The women face a lot of difficulties
while travelling on public buses.
However, they feel that Suburban
railway would be a safe mode of
transport for them. The women
demanded for separate coach reserved
for them on the train, at least in peak
hours and guarded coach in late
evenings and early mornings.
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Sl No Stakeholders Stakein theproject | Date of the quﬂeﬂ the | Number of | Points Suggestions/Opinion of the participants
consultation | consultation participants | Discussed
/discussion

e The business (mainly the developers)
groups found to be very enthusiastic
because they feel that the proposed
project will bring a lot of business
opportunities for them.

e Lack of end to end connectivity is the
main issue of the commuters, hence
they are forced to travel by private
vehicle. If KRIDE provides sufficient
facilities for parking, mainly at the
stations located outside the city would
be beneficial for the commuters.

e Integration of BMTC with BSRP: BMTC
may operate feeder bus services from
outskirts settlements to the nearest
BSRP stations on a regular basis, which
will make BSRP more inclusive.

e Adequate compensation needs to be
provided for Project Affected Families.

e Toilet facilities may be provided at all
the stations.

e Station design must be differently
abled people friendly.

e The daily wage labourers should get
work  opportunity during  the
construction of the project. The
qualified individuals should get
employment opportunities  during
operation of the BSRP (reservation may
be given to the member of the project
displaced families). Further, it should

S
J iDECK

K RIDE



Preparation of EIA Report for Bengaluru Suburban Railway Project | Draft EIA Report

Sl No Stakeholders Stakein theproject | Date of the Ve136-61 the | Number of | Points Suggestions/Opinion of the participants
consultation | consultation participants | Discussed
/discussion

also create an opportunity for the poor
and vulnerable (including women
headed households, SC & ST families,
etc.,) people to open a shop and small
businesses in suburban stations.

e Certain people may lose their access to
their properties (at certain locations
middle portion of the existing
road/access are in the proposed land
acquisition area - hence the
connectivity of the road may lose).

e People are worried about the stability
of the certain old buildings located very
close to the proposed alignment during
construction (due to piling or heavy
machinery movement), compensation
and resettlement assistances to be
done by KRIDE for structural damages,
if any during construction.

e The residential squatters demanded
for resettlement prior to the
commencement of civil works.
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Appendix 2: Sample of stakeholder log

SINo | Date | Venue/Place | K RIDE staffin | Contact Persons/ | Meeting Summary/ | Follow-up
attendance. organization Key Issues Raised Actions
S
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Annexure 8.1. Drinking Water Quality Standards (IS 10500:2012)

Characteristic Requirement  Permissible Remarks
(Acceptable limit in the

absence of
alternate
source

Essential Characteristics
1 Colour, Hazen units, Max 5 15 Extended to 15 only, if toxic
substances are not
suspected in absence of
alternate source
2 Odour Agreeable Agreeable [@) Test cold and when
heated
b) Test at several dilutions
3 pH Value 6.5t0 8.5 | No relaxation |-
4 Taste Agreeable Agreeable | Test to be conducted only
after safety has been
Established.
5 Turbidity NTU, max 1 5 -
6 Total dissolved solids, mg/I, 500 2000 -
Max
7 Aluminium (as Al), mg/l Max 0.03 0.2 -
8 Ammonia (as total 0.5 No relaxation |-
ammonia-N), mg/l Max
9 Anionic detergents (as 0.2 1.0 -
MBAS), mg/|, Max
10 Barium (as Ba), mg/l, max 0.7 No relaxation |-
11 Boron (as B), mg/l Max 0.5 1.0 -
12 Calcium (as Ca) mg/l, Max 75 200 -
13 Chloramines (as Cl2), mg/I, 4.0 No relaxation |-
Max
14 Chloride (as Cl) mg/I, Max 250 1000 -
15 Copper (as Cu) mg/l, Max 0.05 1.5 -
16 Fluoride (as F) mg/l, Max 1.0 1.5 -
17 Free residual Chlorine, mg/I, 0.2 1 To be applicable only when
Min water is chlorinated. Tested
at consumer end. When
protection against viral
infection is required, it
should be minimum 0.5
mg/|
18 Iron (as Fe) mg/l, max 0.3 No relaxation | Total  concentration  of
manganese (as Mn) and iron
(as Fe) shall not exceed
0.3mg/I
19 M